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etc., likely to be lost sight of by 
the road authorities concerned in 

the midst of other activities. 
Feeder roads in rural areas do not, 
however, specifically fall within the 
purview o i  these objectives. Even 
the programme for construction of 
rural roads under the Revised Mini­
mum Needs Programme is in State 
Sector and there is no Central Scheme 
or Centrally Sponsored Scheme for 
providing financial assistance for 
construction of rural roads. The 
Planning Commission have recom­
mended a total outlay of Rs. 1164.90 
crores in the Sixth Five Year Plan 
for construction of Rural Roads under 
the Revised Minimum Needs Pro­
gramme in the State Sector.

New raiT lines

7106. SHRI BALASAHEB VIKHE 
PATIL; Will the Minister of RAIL­
WAYS be pleased to state:

(a) the names and particulars of 
proposals received from various State 
Governments for laying new railway 
lines which are under consideration 
or have not been found feasible pro­
positions;

(b) the reasons for discarding the 
proposals; and

(c) the various stages at which each 
proposal is lying at present?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA­
MENTARY AFFAIRS (SHRI MAL- 
LIKARJUN); (a) to (c) A statement 
is laid on the Table of the House. 
Placed in Library. [See No. LT- 
2334/81],
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Restructure of costing system

7109. SHRI N K. SHEJWALKAR: 
SHRI S. M. KRISHNA:

Will the Minister of RAILWAYS 
be pleased to state:

(a) whether it is a fact that Rail­
way Board propose to restructure the 
costing system now prevalent in the 
Railways;

(b) whether, in determining the 
new cost basis, the Railways are 
understood to have laid more empha­
sis on viability; and

(c) if so, in what way the present 
structure has been found wanting and 
the directions in which Government 
propose to move in determining the 
new cost system?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA­
MENTARY AFFAIRS (SHRI MAL- 
LIKARJUN): (a) There is no pro­
posal at present to restructure the 
costing system.

(b) and (c) Do not arise.

Second class waiting rooms in Kerala 
stations

7110. SHRI V. S. VIJAYA RAGHA- 
VAN: Will the Minister of RAILWAYS 
be pleased to state:

(a) how many railway stations in 
Kerala do not have adequate waiting 
rooms facilities for the second class 
passengers;




